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(0.A.1213/1996) - Date of order: 18.10.2001

- Present: Hon'ble Mr. Justice G.L. Gupta, Vice-Chairman.

Hon'ble Mr, B.P. Singh, Administrative Member.

-~
Abhijit Roy

-versus-
“Union of India and Ors.
For the épplicant :  Mr. B.C. Sinha, counsel.
For the respondents :  Ms. A. Singh, counsel. _

. O R D E R

{Q o Heard Id. counsel for parties over the application for restoration

of the O.A. 1213/96 which was dismissed on 29.6.2001.

2. The M.A. is allowed zzmd stands disposed of. O.A. be teStP!"g?;;::
N (0\ bv - .
tovits original’ file and number,L?n 25.02.2002.

Member (A) Vice-Chairman.




